34

[RAJYA SABHA]

Sarpanches were entitled to draw the money and spend it for the welfare and other
developmental activities in the respective Gram Panchayats. But, unfortunately, the
officials of Panchayati Raj Department in the State, without the knowledge of
Sarpanches, misused the digital key of bank account of Sarpanches. And they
diverted the funds to pay old dues, advance payment of power bills, etc. which is
against the norms of the Panchayat Act. Over the last few years, funds allotted by the
Union Government are getting diverted and misused. | have also noticed that
MGNREGA funds are being diverted and utilized for other schemes. Earlier, mining
cess, registration and stamp duty were being given to local bodies which were useful
in taking up at least some minimum development work. But in the new Panchayat Act
brought in in the year 2018, amendments have been made so that these funds go to
the State Government only.

Sir, local bodies are suffering for shortage of funds and are unable to take up
minimum development programmes. | request the Union Minister to conduct a
comprehensive inquiry into all these deeds and take necessary steps to protect the
rights of the local bodies as per the 73 and 74" Constitution Amendments and
ensure that funds are deposited in the concerned village panchayat account so that
they can take up minimum necessary development activities for the welfare and
betterment of the villages. Thank you.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Dr. K. Laxman: Dr. Fauzia Khan
(Maharashtra), Dr. Sasmit Patra (Odisha) and Dr. Amar Patnaik (Odisha), Shri
Dhananjay Bhimrao Mahadik (Maharashtra).

Demand for expansion of Patna Airport and starting air service from Patna to
Kathmandu
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Shri Shambhu Sharan Patel: Dr.
Sasmit Patra (Odisha), Dr. Amar Patnaik (Odisha), Shri Maharaja Sanajaoba
Leishemba (Manipur) and Dr. Santanu Sen (West Bengal).

Demand to complete Indore-Manmad New Rail Line Project
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Dr. Sumer Singh Solanki: Dr.
Sasmit Patra (Odisha), Dr. Amar Patnaik (Odisha), Shri Maharaja Sanajaoba
Leishemba (Manipur), Shri Kamakhya Prasad Tasa (Assam), Dr. Sikander Kumar
(Himachal Pradesh), Dr. Kalpana Saini (Uttarakhand), Shrimati Darshana Singh
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